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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. 38/2025
IN
ORIGINAL APPLICATION NO. 418 OF 2023

IN THE MATTER OF:

Nirmal Kumar Tripathi ...Applicant
Versus
State of U. P.& Ors. ...Respondents

RESPONSE ON BEHALF OF THE RESPONDENT NO.-6
AND 7,UTTAR PRADESH POLLUTION CONTROL BOARD

I, Ashutosh Chauhan, S/o Late Mr. Ratan Singh Chauhan, aged
about 45 years, presently posted as the Regional Officer, Uttar
Pradesh Pollution Control Board (hereinafter referred to as
UPPCB) at Gorakhpur, U.P. do hereby solemnly affirm and state on

oath as under:

s That in the official capacity mentioned above, I am
acquainted with the facts and circumstances of the case and
as such I am competent and authorized to swear this

affidavit.

2. That by a letter petition the Applicant has raised a demand

against environmental pollution by Jal Nigam in the course

of digging of a drain by the side of Deoria — Kheera Ram
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Road. The said letter petition was registered as O.A. No. 418

of 2023.

3. That this Hon’ble Tribunal has issued notice and after

considering the response and reports submitted by various

parties has disposed of the said O.A No. 418 of 2023 with

the following directions:

21.Keeping in view the ground realities and to ensure

prevention and control of water logging problem in

municipal limit of Deoria the following directions are

given for strict compliance:

i)

1)

& e iii)

1
+ NOTARW\IFy

COT ArLImres

The excavated soil need to be stored on a
designated place to avoid its spread on road and
prevent dust pollution. ‘

The water tankers should be in place for spraying
water on the affected arcas to prevent dust from
being airborne.

Steel sheet/netlon should be used on both sides of
drain during soil excavation to prevent spread of
dust in the area.

The compensatory afforestation in lieu of 58 road
side trees permitted for removal/denudation by
Forest Department should be undertaken by DFO,
Deoria with the amount of Rs. 10.47 lakh already
allocated for the purpose. The compensatory

afforestation with native species need to be done
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with the objective to develop a small biodiversity
park at appropriate location in the area.

v) The plantation on both the banks of the storm
water drain should be carried out by suitable
grasses, shrubs and native trees including bamboo
for the protection of banks from erosion and
enhancing aesthetic/scenic value of the drain. The
DFO, Deoria is made nodal officer for this task
and U.P State Jal Nigam is directed to provide
necessary funds to DFO, Deoria for this purpose
within one month of the demand raised by him.

vi) There should be foolproof mechanism to prevent
mixing of municipal sewage into the storm water.
The Regional Officer, Gorakhpur and Executive
Officer, Municipal Council, Deoria are directed to

ensure regular monitoring in this regard.

That the Applicant has filed Execution Application No. 58 of
2025 alleging non-compliance of the directions issued by
this Hon’ble Court. The said Execution Application came up
for hearing on 29.05.2025 when this Hon’ble Tribunal has

issued notice to Respondents to file compliance report.

That in compliance of the said order the present

response/compliance report is being filed.

That Regional Office, U.P. Pollution Control Board has

undertaken the inspection of the site in question on
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30.07.2025 in the presence of Junior Engineer, Jal Nigam,
Deoria, Forest Inspector, Forest Department, Deoria wherein
it has been found that there is no loose earth from Kurna
Nala to Kartari Mor where drain has been completed. From
Kartari Mor to Hanuman Mandir, Jal Nigam is doing
construction of drain wherein both the sides of the drain
green net has been used. Divisional Director, Social Forestry
Division, Deoria vide letter dated 29.07.2025 has informed
that 1 hectare land out of 4.3260 hectares land of Khasra No.
1206Gha, Village Nautan, Hathiyagarh, Tappa Nagwa,
Pargana Shahjahanpur, Tehsil and District Deoria is to be
transferred to Forest Department and after the transfer the

plantation would be made.

1 That the Executive Officer, Nagar Palika Parishad has
informed that storm water drainage of urban area from
Kurna Nala to Katrari Mor has not been transferred to the
Nagar Palika Parishad, Deoria as the said Nala is under

construction from Kartari Mor to Hanuman Mandir. No

‘O/ﬁ}i\: sewage is being discharged in the said Nala. There is a fecal
: = :,:;‘o;'\‘r sludge treatment plant of 32 KL.D which is in operation from
.\L,:'\}g‘:;’?gfm!g* 2023-24. After completion of RCC drain. The small drains
g f will be connected to this drain and after doing bio

X “‘:“'qﬂ?/ i — .
, remediation and phyto remediation, the water will be

discharged in Kurna Nala. A true copy of the said inspection
report dated 30.07.2025 is being annexed herewith and

marked as Annexure-1.




65

That it is pertinent to mention here that this Hon’ble Tribunal
vide order dated 09.04.2024 in O.A. No. 418 of 2023 in Para
21(iv) has directed the UPPCB to ensure regular monitoring
in regard to the foolproof mechanism to prevent mixing of
municipal sewage into the storm water. In this regard it is

submitted that:

e The Executive Officer, Nagar Palika Parishad, Deoria
vide its letter has informed to this Hon’ble Tribunal
inpursuance to the direction passed in Original
Application No. 418 of 2023 thatthe city storm water
drainage from Kurna Nala to KatrariTurn has not yet
been transferred to the Nagar Palika Parishad, Deoria and
the said Drain is under construction from Katrari Turn to
Hanuman Temple.

* The Nagar Palika Parishad, Deoria is not discharging any
domestic sewerage into the said Drain constructed by Jal
Nigam from Kurna Nala to Katrari Turn. Nearly about
125 buildings found constructed on the southern track
from Kurna Nala to Katrari Turn. Toilets are found
installed and operated in the said buildings.

* Under Bharat Swachh Mission total 2021 Swachh toilets
have been constructed and Nagar Palika, Deoria has been
saturated with Swachh toilets.

* Nagar Palika Parishad, Deoria has installed F.S.T.P.
having 32 KLD capacity for fecal sludge treatment,
which is operational from year 2023-24.

e After completion of the construction work of R.C.C.

Storm Water Drain under construction in Nagar Palika

giﬂ[‘l’;‘ ‘Q(W 9W

. NOTARY <
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Parishad, Deoria, the drains flowing in Nagar Palika

Parishad, Deoria will be connected to the Drain in

question. Before falling into the final point i.e. Kurna

Nala, the Nagar Palika will treat the drain water by Bio-

remediation and Phyto-remediation.

9. That the above response on behalf of the Uttar Pradesh

Pollution Control Board is being submitted before this

Hon’ble Tribunal for kind perusal and consideration.

VERIFICATION:

Verified at Gorakhpur on this the. .%...day of August, 2025 that the

contents of above affidavit are true and correct to my knowledge

based on records and information received and believed to be true,

no part of it is false and nothing material has been concealed

therefrom.
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Annexure- 01

Accuracy

:30-07-2025 1

453 ©

la deoria

<

rna na

ime

Latitude: 26.497586
Longitude: 83.752874
Elevation: 99.7319.69 m
Accuracy: 3.79m

Time: 30-07-2025 14:52

Note: Kurna nala deoria

Note: Ku




: 26.497585
Longitude: 83.752914
Elevation: 99.73+9.59 m
Accuracy:319.5m

ime: 30-07-2025 14:53
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Annexure- 02
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Annexure- 03

Latitude: 26.493333
Longitude: 83.771129
Elevation: 86.3+1.02 m
Accuracy: 14.06 m
Time: 30-07-2025 15:02
Note: Kurna nala deoria

& LA 2T T'l‘: =2 =
Latitude: 26.493358
Longitude: 83.771058
Elevation: 86.3+1.31 m
Accuracy: 15.44 m
Time: 30-07-2025 15:01
Note: Kurna nala deoria
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Annexure- 05

15

Lat|tud 26.8044
Longitude: 83.751279
75.93+16.6 m
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